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(b) if so, the reaction ui. Govern-
ment thereto? 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF HOME AFF Al RS 
AND DEPARTMENT OF P ARLIA-
MENTARY AFFAIRS (SHRI P. VEN-
KATASUBBAIAH) : (a) Yes, Sir. 

(b) Smt. J. Dayawanti, mother of 
War Hero Flt. Lt. Jerry, vi!5ited TEak 
Marg Police Station and repo:-ted that 
she was not allowed to cross Rajpath 
on 26-1-1 982 to reach the enclosu r e 
earmarked fo r War Widows in Sectcr 
No. 10. Although she did not wa nt the 
m atter to be pursued, yet an identifica-
tion parade of the police personnel 
deployed on duty in Sector 11 where 
she was prevented from crossing, was 
arranged, but Smt. Dayawanti, could 
not identify police official who had pre-
vented h r. 

Inst ructionlii nave been issued to 
ensure that such incident s do not occur 
jn futu re. 

Amendment to legislation relating to 
labour engaged in Small Scale 

Industries 

692. SHRIMATI SUSEELA GOPALAN: 
Will the Minister of LABOUR be 
pleased to state: 

(a) whether Government are con-
sidering to give special attention to the 
l abour engaged in small seal<:! imlu!>-
tries enjoying some cut in t he levy of 
excise duty and the like by suitably 
amending the legislation relating to 
labour so that some of the gains heinr, 
enjoyed by such entrepreneurs can be 
passed on to the workers engaged b y 
them; 

(b) if so. t he details thereof; ::mn 

(c) if not, the reasons for the same? 

T HE DEPUTY MINISTER IN THE 
M1NISTRY O'F LAB"OUR (SHRI 
DHARMAVIR): (a) and (b) N0, Sir. 

(c) the workers derive benefits; of 
legislation b y way of minimum wages. 
social ~curity and other welfnre 

measures independently of the conces-
sions given to the employers which are 
meant for promotion of investment and 
employment. 

12.00 hrs. 

DR. SUBRAMANIAM SWAMY 
(Bombay North-East) : I h c:ve given a 
p rivilege ma':ion ... 

MR. SPEAKER: I will have to 
see:- to that. 

DR. SUBRAMANIAM SW AMY: 
It has appeared in the papers. 

MR. SPEAKER: Still I w ould Jike 
to see that. 

DR. SUBRAMANIAM SW AMY: 
That means, it is pending. 

MR. SPEAKER: It is not pending, 
but I will look into it. I would ]ike 
to clarify that I havE: sai ti that I 
will look into it. It 's not a matter 
of privilege, but I would ~tiil like to 
look into i t . 
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SHRI RATANSINH RAJDA (Bom-
bay South): Yesterday, I had rais-
ed this mattE:T and you assured me 
that you would like to look into the 
matter. 

SHRI SATISH AGARWAL (Jai-
pur): The papers m entioned about 
Rs. 250 crores and it is around Rs. 
261 crores. 




